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year and their effect on the Plar.. size 
of the States in 1982-83. Many State 
Governments have promised that 
the present deficits would be wiped. 
out by the end of the year. In the case 
of othE:r States which are likely to 
have budgetary deficits, it has teen de-
cided that these deficits should be so 
adjusted as to enable· them to have a 
Plan size in 1982-83 that does not 
retard the pace of development. 

Irregularities in Patna Urban Coope-
rative Banks 

191. SHRI AMAR ROYPRADHAN: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whethe-r it is a fact that the 
Reserve Bank of India in its Audit 
Reports of 1972-73 and 1973-74 had 
mentioned grossest possible irregula-
rities in the Patna Urban Cooperative 
Bank, Patna; 

(b) if so, what are the details in 
this regard and action so far taken in 
the matter; 

(c) whether it i~ also a fact that 
the RE:serve Bank of India had also 
recommended ! ordered the superses-
sion of the Patna Urban Cooperative 
Bank, Patna; and 

(d) if so, what are thE: details in 
t~s regard and action so far taken 
~n the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) 
The RB.I. does not conduct audit of 
Cooperative Banks. Audit of Coo;iera-
tive Banks in Bihar State for the 
year 72-73, 73-74 were conducted by 
the Coop~rative Department under 
orders of the Additional Begistrar of 
Cooperative SoC'icties, Patna. 

(b) and (c). The RB.I. conducts 
statutory inspection of Cooperative 
Banks under section 35 of the Banking 
Regulation Act, 1949 (as applicable to 
Coopr:rative Societies). Various irre-
gularities were ·observt>d in the work-

ing of the bank during a quick study 
co d:icted by t.h~ R.B.I. on the finan-
cial position of the bank as on 2nd 
May, 197'.J. The bank, o;-i RBI's re-
comme:ndation w as placed under mo-
ratorium with effect from 18th Octo-
ber, 1975. Findings of another study 
on the financial position of the bank 
as on 10th October 1975 undertaken 
by the RBI revealed that the: a.ff airs 
of the bank were detrimental to the 
intereSJt of its depositors as thr:re 
was .a heavy erosion in the value of 
bank's assets and there was no possi-
bility of revival. The hank was also 
not complying with important provi-
sions of the Banking Regulation Act, 
1949 (as applicablE: to Cooperative 
Societi-es). The RBI thert!a fter i-ssuecl 
on the 6th of April. 1976. 
a directive to the tank preceding it 
with effect from the 17th April, 
1976, from making any pay-
ment of dischargi~1g any !:abilities 
or obligations until it was taken into 
liquidation by the Registrar of Co-
operative Societies, Bihar. The R.B.I. 
aslo refused on the 15th of April 1976 
the is ue of licence to the bank to 
carry on banking business undH the 
relevant provisions of the said Act. 

(d) The Registrar of Coo;ierative 
Societies, on the 19th of April, U76 
issued orders tc wind up the bank 
and appointed the Joint Registrar of 
Cooperative Societies, Bi~:ir as the 
Official Liquidator. The appeal filed 
against the:· order was dismissed by 
th e Minister for Cooperation of Bihar 
in his order dated 22nd of April, 1977. 
It is understood that a review peti-
tion Q.as since been fil E: d again with 
the Minister of Cooperation of Bihar. 

Construction of 5 Star Hotels by 
Government 

192. SHRI AMAR n:OYPRADHAN: 
WiJl th e Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
~ta te : 

(a) whether Government propose "to 
construct five star hotels in the coun-
try during the current Five Year Plan; 
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(b) if so, the names of the places 
and allocation of funds for this pur-
p ose during the same period; and 

(c) if not, the reasons therefor'? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM 
AND CIVIL AVIATION ( SHRI 
KHURSHEED ALAM KHAN): (a) 
to (c). The Government doe not 
construct hotels. This activity in the 
Central Sector is undertaken by the 
~ndia Tourism Development Corpora-
tion (!TDC) and the Hotel Corpora-
tion of India (HC!) which is a sub-
sid~ary of Air. 

During the current Five Year P lan 
period, the ITDC and HCI are cons-
t ructing the follo wing hotel h aving 
5-Star facilities. 

(a) 1.T .D.C. 

Hote1 Kautilya in New Delhi at 
an estimated cost of Rs. 18 crores. 

(b) H.C.l. 

(i) Centaur Hotel in New Delhi 
a t an estimated cost of Rs. 20.25 
er ores. 

(ii) Centaur Juhu Hotel in Bom-
bay at an estimated cost of Rs. J.1 
crores (es tima ted cost under r evi-
sion). 

(iii ) Centaur Lake View Hotel 
in Srinagar at an es tima ted --c.:;t 
of Rs. 10.69 crores (estimated cost 
under revision). 

Shortafall in Export Targets for Auto 
Tyres 

193. SH1'.1 G. M. BANATWALLA: 
Will the Minister of COMMERCE be 
pleased to state : 

(a) whe t h er it is a fact that r ecord 
increase in automobile tyre price"' in 
domestic ma lcet h a s adversely affec-
ted export targets; 

( b) if so. the exten t of shortfall in 
expor t t argets fo r aut0 tyres; and 

(c) st.eps, if any. being taken •o 
achieve the targets? 

THE DEPUTY MINISTER 1N THE 
MINISTRY OF COMMERCE (SI RI 
P. A. SANGMA): (a) increase in 
domestic prices is one of the se~.;eral 
fa "tors responsible f r shortfall in 
the e:xport targets for automobile 
tyres. 

(b ) Estimated ex P.prts of a uto tyres 
du ring April-Dec mbcr 1981 were 
Rs. 8.3 crores as against a pro-rab 
expor t target of Rs. 15 cr ores. 

(c) Government is in touch with 
t he ex porter th oug-h the Chemicals 
& Alred P roducts Ex port Promotion 
Council and p ossible r eme ial mea-
sures a re being taken to h e'. p t :- e ex -
porters from time t0 time. 

Export Ratio of Raw Hides Skim-.. 
8 emi-finished leathers, Finished 
Leather and J,.eather Pro.duct.s 

194. SF. Ii.I SATYA SADHA N 
CH AKR.ABORTY : Will the Mini:;ter 
of COMMERCE be please-0, t o sh te 
details item- wise of the export rat '.o 
between raw hides and sk"r.s, se -1;-

p rocc · f'd leather. fi nished leather and 
leu th er prod c ts in the years 10(10 
and 1981? · 

THE DEPUTY 1Vl1NISTER I N THE 
MINISTRY OF COMMERCE ( SHHI 
P. A. SAG MA): The export ~f raw 
h ides and skins is banned. Export 
stati t 'cs are not maintained calender 
year-wise. Export statistics in resoect 
of semi-finished leather, finished lea-
ther and leather produrts for the 
years 1980-81 and 1981-82 (upto 
Dec. 1981) are as under; 

(Value in Millinn TI up ) 

1080-8 1 rqA r-B:: 
(11pLo D c. 

1s81 ) 

5 mi-finiJih<>d L a thu 565·85 4,44·96 

Finished L-:a thcr 1867·94 1515·42 

Leath r Products 870·42 791 · S? ---- --- -
3304·21 2751·90 
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